ITEM NOS.301 + 302 + 303 COURT NO.3 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

ITEM NO.301
Writ Petition(s)(Civil) No(s). 784/2025
ADITYA JHA Petitioner(s)
VERSUS
MUNICIPAL CORPORATION OF DELHI & ORS. Respondent(s)
ITEM NO.302

SUO MOTO WRIT PETITION(CIVIL) No(s). 5/2025
IN RE: “CITY HOUNDED BY STRAYS, KIDS PAY PRICE” Petitioner(s)
VERSUS
Respondent(s)

[MR. GAURAV AGARWAL, SR. ADVOCATE IS AMICUS CURIAE]
IA No. 187564/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 186760/2025 - INTERVENTION APPLICATION

IA No. 193881/2025 - INTERVENTION/IMPLEADMENT

IA No. 190908/2025 - INTERVENTION/IMPLEADMENT

IA No. 186334/2025 - INTERVENTION/IMPLEADMENT

IA No. 182807/2025 - INTERVENTION/IMPLEADMENT

IA No. 194212/2025 - RECALLING THE COURTS ORDER

ITEM NO.303

Petition(s) for Special Leave to Appeal (C) No(s). 14763/2024

CONFERENCE FOR HUMAN RIGHTS (INDIA) (REGD.) Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

IA No. 165492/2025 - APPLICATION FOR PERMISSION

WITH
Slgna_&chéflc) NO = 17623/2025 (XI)

270~ ADMISSION

Date: 20: 8.14
19:08:04|
Reason:

Date : 14-08-2025 This petition was called on for hearing today.



CORAM
HON'BLE MR. JUSTICE VIKRAM NATH
HON'BLE MR. JUSTICE SANDEEP MEHTA
HON'BLE MR. JUSTICE N.V. ANJARIA

For Parties

Mr. Kapil Sibal, Sr. Adv.

Dr. A.M. Singhvi, Sr. Adv.

Mr. Sidharth Luthra, Sr. Adv.
Mr. Percival B, Sr. Adv.

Ms. Mahalaxshmi Pavani, Sr. Adv.
Ms. Meneka Guruswamy, Sr. Adv.
Ms. Jasmine P, Adv.

Mr. Avinash Tripathi,

Ms. Rupali Jain, Adv.

Mr. Amit Bhandari, Adv.

Mr. Pritish Tekhandani, Adv.
Mr. Parvesh A, Adv.

Mr. Abhinav Raghuvanshi, Adv.
Mr. Satya Ojha, Adv.

Mr. Divyam Khera Adv.

Mr. Rachit Sood, Adv.

Mr. A Chinni, Adv.

Ms. Vaishali Sharma, Adv.

Ms. Bhakti Pasrija, Adv.

Ms. Prerna Singh, Adv.

Mr. Moksh P, Adv.

Ms. Bharti Tyagi, Adv.

Mr. Gopal Sankaranarayan, Sr. Adv.
Mr. Rahul Kripalani, Adv.

Mr. Zeeshan Diwan, AOR

Mr. Vishal Sinha, Adv.

Mr. Gaurav Singh, Adv.

Ms. Smiti Verma, Adv.

Mr. Tushar Mehta, Solicitor General
Ms. Archana Pathak Dave, A.S.G.

Ms. Ruchi Kohli, Sr. Adv.

Mr. Mukesh Kumar Maroria, AOR

Mr. Gaurang Bhushan, Adv.

Mr. Piyush Beriwal, Adv.

Ms. Prerna Dhall, Adv.

Mr. G.S Makker, AOR

Mr. Kamal, Adv.

Mr. Vaibhav Diwedi, Adv.

Mr. Ajit Sharma, AOR

Mr. Vaibhav Mishra, AOR

Mr. Raghav Sood, Adv.

Mr. Kanchan Kumar, Adv.

Mr. Anant Ram Mishra, Adv.
Mr. Lareb Habib Ansari, Adv.
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Mr. Yuvraj Sinh C. Solanki, Adv.
Mr. Anant Ram Mishra, AOR
Mr. Raghav Sood, Adv.

Mr. Rajuv Talwar, Adv.
Ms. Urvashi Misra, Adv.

By Courts Motion, AOR

Ms. Neha Rathi, AOR
Mr. Parth Semwal, Adv.

Ms. Jasmine Damkewala, AOR

Ms. Purti Gupta, AOR

Ms. Purti Gupta (arguing Counsel), Adv.
Ms. Henna George, Adv.

Ms. Sunidhi Sah, Adv.

Ms. Pooja Aggarwal, Adv.

Mr. Colin Gonsalves, Sr. Adv.

Mr. Udian Sharma, AOR

Mr. Vishesh K. Sapra, Adv.
Mr. Manav Mitra, Adv.

Mr. Sahil Saraswat, Adv.
Ms. Harsha Sadhwani, Adv.

Ms. Karuna Nundy, Sr. Adv.
Mr. Mrigank Prabhakar, AOR
Mr./Ms. Ishan Karki, Adv.
Mr. Amanpreet Singh, Adv.
Mr. Shiv Mehrotra, Adv.
Ms. Rishika Rishabh, Adv.
Ms. Shivangshi Mitra, Adv.

Mr. Krishnan Venugopal, Sr. Adv.
Mr. Avishkar Singhvi, Adv.

Ms. Supriya Juneja, AOR

Mr. Avinash Mathew, Adv.

Mr. Labeeb Faaeq, Adv.

Ms. Nandini Kaushik, Adv.

Ms. Esha Dutta, Adv.

Ms. Shaalini Agarwal, Adv.

Mr. Siddharth Pandey, Adv.

Mr. Vivek Sharma, AOR
Dr. Vijay Kumar Sharma, Adv.

Mr. Nakul Dewan, Sr. Adv.
Ms. Gehena Gambani, Adv.



Mr.
Mr.

Shalka Patil, Adv.
Amaan R, Adv.

Trilegal Advocates

Mr.
Mr.
Mr.

Mr.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.

Prashant Bhushan, Sr. Adv./Adv.
Pranav Sachdeva, AOR
Siddhartha K. Garg, Adv.

Sunil Prakash Sharma, AOR
Rahul Mohod, Adv.
Raju Sonkar, Adv.
Rohit Mohod, Adv.
Sanjay Gyan, Adv.
Aneeta Yadav, Adv.
L.n. Sharma, Adv.

Petitioner-in-person

Mr.
Mr.
Ms.
Ms.

Ms
Ms
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Mr.

Mr.
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Abhik Chimni, Adv.
Rahul Kripalani, Adv.
Sonali Chopra, Adv.
Damini Chawla, Adv.

. Mogiyira, Adv.

.0. Hoda, Adv.

Midha, Sr. Adv.
Rajshekar R, Sr. Adv.
Gauri Puri, Adv.
Sonali Malhotra, Adv.
Tanvir Nayar, AOR

Abhinav Vashist, Sr. Adv.
./Ms. Aman Lekhi, Sr. Adv.
Madhurima Ghosh, Adv.
Akshita Sachdev, Adv.

Nishit Agrawal, AOR
Kanishka Mittal, Adv.
Deepti Rathi, Adv.

Manisha T. Karia, Sr. Adv.
Kalra Sukhda Kishore, AOR
Shreya Gupta, Adv.

Varun Khetwani, Adv.
Ananya Arora, Adv.

Deepin Sahni, Adv.
Vaasyati Bezbaruah, Adv.

Siddharth Dave, Sr. Adv.
Rahul Kirplani, Adv.
Eesha Bakshi, Adv.



Mr./Ms. Omai T, Adv.

Mr.
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Mr.

Mr.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.

Ms

Uday Bhatia, Adv.
Usman Ghani Khan, Adv.
S. Trehan, Adv.

M. Dasgupta, Adv.
Rahul K, Adv.

Sunil Prakash Sharma, AOR
Rahul Mohod, Adv.
Raju Sonkar, Adv.
Rohit Mohod, Adv.
Sanjay Gyan, Adv.
Aneeta Yadav, Adv.
L.N. Sharma, Adv.

. Nanita Sharma,

Petitioner-in-person

Mr.
Mr.
Ms.

Vivek Sharma, Adv.
Mahesh Tiwari, Adv.
Padmini, Adv.

Mr/Ms. Sabnam, Adv.
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Karl P Rustomkhan, Adv.
Parv Arora, Adv.

Astha Sharma, AOR

Praveen Swarup, Adv.
Rohit Swarup, Adv.
Ameet Singh, Adv.
Ravi Kumar, Adv.
Devesh Maurya, Adv.
Saurabh Rohilla, Adv.
Ashu Tomar, Adv.

Nishit Agrawal, AOR
Kanishka Mittal, Adv.
Deepti Rathi, Adv.

Vaibhav G, Adv.

Monica Lakhanpal, Adv.
K Kumar, Adv.

Akash Chatterjee, AOR

Manisha T. Karia, Sr. Adv.
Kalra Sukhda Kishore, AOR
Shreya Gupta, Adv.

Varun Khetwani, Adv.
Ananya Arora, Adv.

Deepin Sahni, Adv.
Vaasyati Bezbaruah, Adv.



UPON hearing the counsel the Court made the following
ORDER

Heard learned counsel on the interim matters.

Orders/Judgment reserved.
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